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Naveen Kumar <naveenkraor@gmail.com>

Service of Reply Affidavit in O.A. No. 977/2024 before the NGT
1 message

Naveen Kumar <naveenkraor@gmail.com> 11 March 2025 at 19:43
To: secy-moef@nic.in, lmc.moef@gov.in, ronz.chd-mef@nic.in, environment@hry.nic.in, hspcb@hry.nic.in,
hqhspcb@hspcb.org.in, hspcbho@gmail.com, hspcbrojr@gmail.com, mscb.cpcb@nic.in, md@hpgcl.org.in,
dirtech2@hpgcl.org.in

Dear Sir/Ma'am,
 
Kindly find attached herewith the Reply Affidavit on Behalf of Respondent No. 1, in The Matter of
"Renu Rani & Ors. Vs. State of Haryana and Ors" in the captioned matter 

   

_______________
Regards

Naveen Kumar
Advocate -On- Record
Supreme Court of India
D-374, Ground Floor, Defence Colony, 
New Delhi, Pin Code -110024,
Phone No.9899697779,
Tel.:011-40813322, 40817755
E-mail: naveenkraor@gmail.com
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